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Till date, out of 16 IOC fighter aircraft, 10 fighters have been delivered by
HAL and are operational with TAF’s 45 Squadron. The delivery of remaining 6 I0C
fighter aircraft 1s planned by March, 2019. The production of 4 1OC trainer aircraft
would be taken up only after design clearance from ADA. Production of 20 FOC
aircraft will be taken up only after FOC by ADA.

Functional toilets under Swachh Bharat Mission

1939, SHRI DEREK O’BRIEN: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

{a) whether Government plans to conduct or is currently in the process of
conducting a survey of operability and usage of toilets built under the Swachh Bharat
Mission (SBM);,

{b) 1if so, the details thereof and if not, the reasons therefor;

{c) whether all toilets constructed under SBM are in working condition with
functional water connection and proper drainage, and if not, the details and reasons

therefor;

{d) the fall back rate of ODF declared villages to non-ODF and the reasons

therefor; and

{e) the number of functional toilets with water connection constructed for people

with disabilities, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI RAMESH CHANDAPPA JIGAJINAGI): (a) and (b) Ministry
of Drinking Water and Sanitation is conducting a survey in the rural areas of the
country of sanitation status including usage of toilets through an independent agency
under the World Bank support project to Swachh Bharat Mission (Gramin) [SBM(G)].

{c) Under SBM(G), the incentive for individual toilet has been increased {rom
T 10,000 to T 12,000 to provide for water availability, including for storing water
for hand-washing and cleaning. The SBM(G) and National Rural Drinking Water
Programme (NRDWP) guidelines also provide for convergence towards implementation
of the programmes of sanitation and water, and to maximize the availability of water
for sanitation purposes. ODF declared villages are being prioritized for providing Piped
Water Supply Schemes (PWSS) under NRDWP. As per Swachhata Status Report 2016,
published by National Sample Survey Office, 93.9% of the rural households having
toilet had access to water for use in toilets. A third-party survey conducted by an
Independent Verification Agency (IVA) under the World Bank Support Project, in
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2017-18, found that 93.2% of households with access to toilets used them. Further,
under SBM(G), for disposal of human excreta, use of safe and eco-friendly onsite
sanitation technologies such as twin leach pit toilets is encouraged. Under this
technology, human feces automatically becomes manure in 1-2 years and no sewage/

drainage system is required.

{d) The third-party survey conducted by an Independent Verification Agency
(IVA) under the World Bank Support Project in 2017-18, had found that 95.6% of
ODF verified villages were confirmed to be ODF.

{e) State/UT-wise number of Individual Household Latrines (IHHLs) constructed
for households with physically differently abled persons under SBM(G) from 2.10.2014
to 27.12.2018 are given in the Statement.

Statement

State/UT-wise number of Individual Household Latrines (IHHLs) constructed for
households with physically differently abled persons, under SBM(G)
from 2.10.2014 to 27.12.2018
SINo. State/UT No. of IHHLs constructed for
households with physically

differently abled persons

1 2 3

1. Andaman and Nicobar Islands 134
2. Andhra Pradesh 63
3 Arunachal Pradesh 3
4. Assam 7648
5. Bihar 4265
6. Chandigarh 0
7. Chhattisgarh 2612
8. Dadra and Nagar Haveli 0
9. Daman and Diu 2
10. Goa 0
L1 Gujarat 5734
12. Haryana 685
13, Himachal Pradesh 466
14. Jammu and Kashmir 374
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1 2 3
15. Jharkhand 652
16.  Karnataka 1161
17.  Kerala 12
18.  Lakshadweep 0
19.  Madhya Pradesh 27170
20.  Maharashtra 13961
21, Manipur 190
22, Meghalaya 7
23, Mizoram 1
24, Nagaland 2
25 Odisha 10284
26.  Puducherry 16
27.  Punjab 277
28.  Rajasthan 4154
29, Sikkim 0
30. Tamil Nadu 24160
31 Telangana 229
32, Tripura 159
33, Uttar Pradesh 38058
34, Uttarakhand 330
35 West Bengal 14814

ToraL 1,57.628

Pollutants in drinking water

1940, KUMARI SELJA: Will the Minister of DRINKING WATER AND
SANITATION be pleased to state:

{a) whether it 1s a fact that drinking water in several districts in the country

is affected by pollutants such as Arsenic, Fluoride, Iron, Nitrates etc.;
{(b) the details thereof, State-wise, district-wise and pollution-wise;

{c) the steps taken by the Minmistry to solve this problem including the special
steps taken in badly affected districts in the country;



